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Pursuant to the recommendations of the DCC, a proposal on the implementation
of the judgement of the Hon'ble Supreme Court dated 24.10.2019 in the Adjusted Gross
Revenue {AGR) matter was taken up for consideration and approval by the Cabinet.
Consequent to the approval by the Cabinet an application has been moved before the
Hon'ble Supreme Court on 16.03.2019 seeking inter alia, permission of the Hon'ble Court
for the licensees impacted by the AGR judgement to pay the unpaid or remaining to
be paid amount of past DoT assessed/calculated dues in annual instalments over
20 years duly protecting the net present value of the said dues using a discount rate

of 8%.

BharatNet Scheme and WiFi hotspots

2896. KUMARI SELJA: Will the Minister of COMMUNICATIONS be pleased to

state:

{a) the progress of the BharatNet Scheme, State/UT-wise details with district-

wise details of Haryana;

(b} the amount of funds allocated and utilised for the same, State/UT-wise

details; and

{c) the details of the 25,000 public WiFi hotspots set up by Govemment, State/

UT-wise details and district-wise details of Haryana?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
(SHRI DHOTRE SANIJAY SHAMRAO): (a) BharatNet project is being implemented in
a phased manner to create network to connect all the Gram Panchayats (approximately
2.5 lakh) with broadband in the country. As on 28.02. 2020, a total of 1,36,693 GPs

{including Block Headquarters) have been made Service Ready.

The details of implementation of the BharatNet Project, State/UT-wise and District-

wise of Haryana, are given in Statement-1 and Statement-11 respectively (See below).

(b)  As of February, 2020, ¥ 22089.25 crore has been disbursed under BharatNet
Project from Universal Service Obligation Fund. The details of the State/UT-wise funds
released/utilised by Bharat Broadband Network Limited (BBNL) in this respect are given
in Statement-111 (See below). Further, the details of the State/UT-wise funds, directly
released by Universal Service Obligation Fund {USOF) to States/UTs, are given in
Statement-I1V (See below).
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(¢) Public Wi-Fi hotspots, with funding from USOF, are being set up at the
25,000 rural telephone exchanges of Bharat Sanchar Nigam Limited (BSNL) in the country
including Haryvana. The details of implementation of this scheme in the country and

Haryana are given in Statement-V and Statement-VI respectively.
Statement-I1

State/UT-wise details of Service Ready GPs under BharatNet
fds on 28.02.2020)

Sk State/UT No. of Service Ready GPs
No. {(Including BHQs)
1 2 3
1. Andaman and Nicobar Islands 8
2. Andhra Pradesh 1638
3. Arunachal Pradesh 297
4. Assam 1622
5. Bihar 8355
6. Chandigarh 13
7. Chhattisgarh 4319
8. Dadra and Nagar Haveli 21
9. Daman and Diu 18
10, Gujarat 11333
11.  Haryana 6188
12.  Himachal Pradesh 250
13, Jammu and Kashmir (including Ladakh) 1027
14, Jharkhand 2517
15,  Karnataka 6244
16.  Kerala 1129
17.  Lakshadweep 0

18.  Madhya Pradesh 13059
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1 2 3
19, Maharashtra 15670
20, Manipur 754
21.  Meghalaya 206
22, Mizoram 165
23, Nagaland 129
24, Odisha 4088
25 Puducherry 101
26, Punjab 12560
27, Rajasthan 8751
28 Sikkam 18
29, Tamil Nadu 0
30, Telangana 2047
31 Tripura 688
32 Utar Pradesh 29120
33 Uttarakhand 1560
34 West Bengal 2208
ToTar 136693
Statement-11

District-wise details of Service Ready GPs under BharatNet in
Haryana (4s on 28.02.2020)

Sl District No. of Service Ready GPs
No. {Including BHQs)

1 2 3

1. Ambala 407

2. Fatehabad 25

3. IHissar 315
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1 2 3

4 Jind 307
5. Kaithal 277
6 Kurukshetra 338
7 Mahendragarh 342
8 Rewan 356
9 Sirsa 341
10.  Sonipat 330
11.  Yamunanagar 445
12.  Bhiwam™ 469
13.  Faridabad 97
14, Gurugram 229
15, Jhajjar 253
16, Kamal 379
17 Nuh (Mewat) 292
18, Palwal 255
19, Panchkula 137
20, Panipat 172
21.  Rohtak 146

Torar 6188

*Includes Charkhi Dadri

Funds released/utilised by Bharat Broadband Network Limited (BBNL)

Statement-111

for BharatNet Project
S1 State Funds released/utilized
No. (In3)
1 2 3
1.  Andaman and Nicobar Islands 152184834
2. Andhra Pradesh 3450055334
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1 2 3
3. Arunachal Pradesh 455796430
4. Assam 1858186346
5. Bihar 7157105183
6. Chandigarh 118330
7. Chhattisgarh 9413550415
8 Gujarat, Dadra and Nagar Haveli, 16072018161
Daman and Diu
9. Haryana 4142654650
10.  Himachal Pradesh 1105790623
11, Jammu and Kashmir (Including Ladakh) 795335854
12, Jharkhand 3522838964
13.  Karnataka 7826465221
14, Kerala 1033934113
15, Lakshadweep 1034134
16.  Madhya Pradesh 14719326408
17 Maharashtra 19328469071
18, Manipur 505457959
19, Meghalaya 669652212
20, Mizoram 342512911
21.  Nagaland 600672076
22, QOdisha 5467910363
23, Puducherry 56964915
24, Punjab 6254060665
25, Rajasthan 8897591464
26, Sikkim F63284290
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1 2 3
27 Tamil Nadu 1214569206
28.  Telangana 3360085385
29, Tripura 757015524
30.  Uttar Pradesh 16240252850
31.  Uttarakhand 2662966434
32, West Bengal 4302358057
GPON & OFC 9760953785
Ad hoc payment done for BSNL 42008880599
TCIL 134300000
BSNL-VSAT 423300000
BSNL Satellite Band width 401200000
G.ranp ToTan 195950252767
Statement-IV
Frunds directly released by USOF to States/UTs for BharatNet Project
Sk State/UT Funds directly released to States
No. (In crore)
1 2 3
1. Andhra Pradesh 8.14
2. Arunachal Pradesh 037
3. Assam 899
4. Bihar 3116
5. Chandigarh 001
6. Chhattisgarh 2069
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1 2 3

7. Dadra and Nagar Haveli 011

8 Daman and Diu 0.1

9. Gujarat 3073

10, Haryana 3351
11.  Himachal Pradesh 017
12, Jammu and Kashmir (Including Ladakh) 1L.72
13 JTharkhand 11.63
14 Karnataka 2422
15, Kerala 6.26
16.  Madhya Pradesh 64.02
17.  Maharashtra 83.37
18, Manipur L7
19 Meghalaya 0.68
20, Mizoram 023
21.  Nagaland 066
22, Odisha 1958
23, Puducherry 017
24 Punjab 442
25 Rajasthan 6.37
26, Sikkin 009
27 Telangana 1135
28 Tripura 3
29, Uttar Pradesh 2579
30,  Utarakhand 6.7
31.  West Bengal 1193
Granp Torar 45774
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Details of the Public Wi-I'i hotspots set up at the rural telephone
exchanges of BSNL in the country, under the USOF scheme

Sk BSNL Circle No. of exchanges where Wi-Fi
No. hotspots are providing services
1. Andhra Pradesh 1492
2. Assam 395
3. Bihar 880
4. Chandigarh 310
5. Gujarat 1670
6. Haryana 773
7. Himachal Pradesh 641
8 Jammu and Kashmir 200
9. Jharkhand 130
10.  Karnataka 2037
11.  Kerala 1066
12.  Madhya Pradesh 1675
13.  Maharashtra 3567
14 NE-I (Meghalaya, Mizoram and Tripura) 82
15, NE-II (Arunachal Pradesh, Manipur and 86
Nagaland)
16.  Odisha 752
17.  Punjab 1187
18.  Rajasthan 1424
19, Tamil Nadu 1276
20 Telangana 210
21, Uttar Pradesh 1964
22 Uttarakhand 282
23, West Bengal 938

ToTar

23787
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Details of the Public Wi-Fi hotspols set up at the rural telephone
exchanges of BSNL in Harvana Circle, under the USOF scheme

Sl District No. of exchanges where Wi-Fi

No. hotspots are providing services
1. Ambala 61
2.  Bhiwani 34
3. Charkhi Dadri 20
4. Faridabad 10
5. Fatehabad 3
6.  Gurugram 27
7. Hisar 5
8. JThajjar 36
9. Jind 65
10, Kaithal 26
11, Kamal 32
12, Kurukshetra 33
13, Mahendragarh 27
14, Nuh (Mewat) 9
15, Panchkula 17
16, Panipat 2
17.  Palwal 15
18, Rewari 3l
19.  Rohtak 41
20, Sirsa &4
21, Sonipat &0
22, Yamunanagar 50
ToTar 773




